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Removal of eyes of a dead body in All
India Institute of Medical Sciences

%174, SHRI SUBHASH CHANDRA
YADAV : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether Government’s attention has
been drawn to the news-item appearing in
the Indian Express dated 11 July, 1984
wherein it has been stated that eyes of a
dead body were removed in All India
Institute of Medical Sciences and replaced
by with a pair of artificial eyes ;

(b) if sb, whether any inquiry has since
been made in this regard ; and ‘

(¢) if so, outcome thercof and whether
any action has since been taken against the
persons responsible and if so, details
thereof ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE SHRI B. SHAN-
KARANAND : (a) to (c). The * All
India Institute of Medical Sciences, has
reported that a complaint was received by
the Institute from the father of the deceased
Shri Ghanshyam Dass alias Munna that, on
the 26th June, 1934, after the post-mortem
of the dead body of his son at the Institute
hospital, he found that the eyes had been
removed from the dead body and replaced
by artificial eyes. On preliminary enquiries
it was found that a Technician of Dr. R.P.
Centre for Ophthalmic Sciences had remo-
ved eyes from a dead body after obtaining
verbal consent of the relatives of the decea-
sed. However, since the father of the
deceased has denied having given such
consent a detailed cnquiry has been ordered
by the Institute, and further action, if any,
will be taken on the basis of its findings.
of District Industries
Centres

Performance

*]76. SHRIMATI VIDYA CHENNU-
PATI : Will the Minister of INDUSTRY

be pleased to state :

-

(a) whether Government have received
any evaluation reports from the District

Industries Centres about their performance
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during the last year ;

(b) whether any guidelines have been
issued to District Industries Centres to
improve their performance ; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF IND USTRY {SHRI PAT-
TABHI RAMA RAOQO) ¢ (a) DICs are
expected to send only progress reports.

(b) Yes, Sir.

(c) A statement is laid on the Table of
the House.

Statement

The guidelines issued recently to all the
State/UT Governments regarding revitalisa-
tion of District Industries are as under :—

(i) The most important link in the chain
of project approval consists of careful
project identification with particular
referencc to the back-ground and
skills of the candidate, the availability
of raw material, market survey, etc.
The care with which this work is
carried through would determine the
success of the project.

(ii) The scrutiny of the project profiles
recommended to the Banks for finan-
cial assistance should be both ex-
peditious as well as effective. The
staff of the DICs should carry out
follow-up, at personal level, with
bankers to ensure that the projects
are sanctioned speedily.

(iii) Once the loan is sanctioned, it is
necessary for the DIC sitaff to ensure
that the other sanctions like power,
water, raw material follow in a

sequence and the unit starts function-
ing without delay.

(iv) The DICs should keep a vigilant eye
on the sickness of the units brought
up by tbhem. This attentions should
preferably be given when the sickness

is still incipient so that the unit can be
nt hack on rails withant cancine
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undue stress on the entrepreneur or
the financing institutions.

(v) DICs should update their action plans
and prepare block-wise programme
for the next five years.

(vi) The officers of the State Dircctorate
of Industries as well as concerned
SISI should take up concurrent evalu-
ation of the DICs.

(vii)- Inspection of the DICs should be
included in the roster of inspections
to be done by District Collectors as
well as Divisional Commissioners/
Members, Board of Reverue so that
their performance is kept under focus
all the time and their weaknesses are
identified by senior officers and taken
action upon.

(viii) There is need to promote entrepre-
neurshiry development at the DIC-
level. Accordingly one Functional
Manager in each DIC should be
designated as Manager (Entrepreneur-
ship Development) in addition to his
own duties.

(ix) State Governments have been advised
to ensure that DICs are properly
staffod and restructured at an early
date.

(x) State Governments have also been
advised to consider delegating ade-
quate powers to the DICs.
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